
THE HIGH COURT OF ORISSA: cuTrACK
NOTICE

No. 111- 06/2024/19017 Date-06/12/2024

WRITTEN EXAMINATION TO BF

CADRE OF DISTRICT JUDGE THROUGH LIMITED COMPETITIVE EXAMINATION PURSUANT TO

ADVERTISEMENT NO. 12/2024

The Written Examination for filling up of the posts in the cadre of District Judge

through Limited Competitive Examination in response to Advertisement No. 12/2024

will be held on 05.Of.2025 (Sunday) as per the following schedule :-

Date Venue Sitting Subject
Reporting

Time

Cambridge
School

Cantonment

1=t Sitting Paper-I
08.30 A.M. to

10.30 A.M
07.30 A.M

05.01.2025

(Sunday) Road

Cuttack
2nd Sitting Paper-II

11.30 A.M. to

01.30 P.M
11.00 A.M.

2. The list of 83 eligible Officers who are to appear in the Written Examination is

annexed herewith. They are advised to download their e-Admit Card for the Written

Examination from 10.00 A.M. of 10.12.2024 till 07.30 A.M. of 05.01.2025 by visiting
Court’s website i.e. tutuw .orissahighcourt . nic. in (Recruitment Corner –> Examination

Portal –> Download admit Card for Written Examination to the posts of District Judge

(LCE), 2024). The candidate must bring his/her original Aadhaar Card along with
Admit Card for admission to the Written Examination.

Any inconsistency / discrepancy found in the e-Admit Card be immediately brought

to the notice of the Recruitment Cell of the Court over phone @ 9437498780 during

office hours sufficiently ahead of the date of examination.

For updates in connection with this recruitment process candidates are advised to

visit the Court’s website regularly.

3.

4.

'’qI’
Registrar, Examination

Memo No. 19018(2) //Date-06.12.2024
Copy forwarded to:
Notice Board of the Court
Superintendent, Computer Section with a request to upload the above notice in the
Court’s Website. C')

Le4,llddMl/ Bbj“I
Registrar, Ex£minJtion

1)

2)
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THE POSTS IN THE CADRE OF DISTRICT JUDGE THROUGH LIMITED COMPETITIVE
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CIVIL JUDGE ( SENIOR DIWSION),
SUNDARGARH

ADDITIONAL CHIEF JUDICIALALEKHA KUMAR PRADHAN
MAGISTRATE, BERHAMPUR, GANJAM

SECRETARY, DLSA, JHARSUGUDAALOKMAYEE PRADHAN

CIVIL JUDGE (SR.DIV.)-CUM- ASST.LO05

CIVIL JUDGE (SENIOR DIVISION)DJL2202400004

CIVI JUDGE ( SENIOR DIVISION)

LO06

LO07
KARANJIA, MAYURBHANJ

DJL2202400034

DJL2202400002
KENDRAPARA

10

CHIEF JUDICLAL

ANUPAM PATRA

APARNA MOHAPATRA

ADDITIONAL CHIEF JUDICIAL
LO 1 2

LO 13

PRESIDING OFFICER STATE WAKFDJL2202400044

JUDGE (SENIOR DIVISION) , PHULBANI,

KEONJHAR

2 DJL2202400060 LO02 AJIT KUMAR OTA

3 DJL22024000 1 5 LO03

SESSIONS JUDGE, BANPUR

DJL22024000 IO LO04

ADDITIONAL REGISTRAR, SUPREME

4

5 DJL2202400062

DHENKANAL

AMARESH MOHAPATRA

6

CHIEF JUDICIAL MAGISTRATE

CIVIL JUDGE SENIOR

AMARESH NAYAK

7 DJL2202400066

MAGISTRATE,RAYAGAD A, RAYAGAD A

AMIT SWAROOP KUMAR SETHA

8

COURT OF INDIA, NEW DELHI

LO08 ANJALI KUMARI PADHY

DIVISION

MAGISTRATE, CUTFACK

9 LO09 ANNAPURNA NAYAK

TRIBUNAL ,CUTFACK, cuTrACK

DJL2202400067 LO 10

CIVIL JUDGE SENIOR DIVISION, UDALA

11 DJL2202400037 LO 11

DJL2202400025
KANDHAMAL

CHIEF JUDICIAL MAGISTRATE-CUM-CIVII

12 DJL22024000 19 ARADHANA SARANGI

13 DJL2202400065 ARUN PATrNAiK

14 LO 14 AVINANDITA PANDA

15 LO 1 5 BANALI TRIPATFIY
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Sl
No

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

Acknowledgement
Number

DJL2202400083

DJIJ2202400050

DJL2202400035

DJIJ2202400077

DJL2202400079

DJL2202400005

DJL2202400045

DJL220240006 1

DJL2202400059

DJL220240008 1

DJL2202400058

DJL2202400008

DJL2202400040

DJIJ2202400020

DJL220240007 1

DJI.2202400053

DJL2202400046

Roll
No.

LO 16

LO 17

LO 18

LO 1 9

L020

L02 1

L022

L023

L024

L025

L026

L027

L028

L029

L030

L03 1

L032

Name of the OfFrcer

BIJAYA KUMAR DAS

Designation and Present
Place of Posting

CIVIL JUDGE ( SENIOR DIVISION)
MALKANGIRI, MALKANGIRI

SECRETARY,DISTRICT LEGAL SERVICES
AUTHORITY,
PARALAKHEMUNDI,GAJAPATI

IADDL CJM(SPECIAL
COURT),BHUBANESWAR, KHURDA AT
BHUBANESWAR

ADDITIONAL CHIEF JUDICIAL
MAGISTRATE, ROURKELA

CHIEF JUDICIAL MAGISTRATE, SONEPUR

CIVIL JUDGE (SENIOR DIVISION)
BERHAMPUR

CIVIL JUDGE ( SENIOR DIVISION)
BALASORE

CIVIL JUDGE (SENIOR DIVISION)-CUM
A&J, SOHELA

DEPUTY SECRETARY, ODISHA STATE
LEGAL SERVICES AUTHORITY, cuTrACK

CHIEF JUDICIAL MAGISTRATE,
MAYURBHANJ, BARIPADA. , BARIPAD A

SENIOR CIVIL JUDGE-CUM-AH(WOMEN'S
COURT)BOUDH, BOUDH

DEPUTY COMMISSIONER OF

ENDOWMENTS, BHUBANESWAR

REGISTRAR-CUM-ASSISTANT SESSIONS
JUDGE, cuTrACK, cuTrACK

CIVIL JUDGE(SENIOR DIVISION)
BARAMBA,cuTrACK

I ADDITIONAL SENIOR CIVIL JUDGE, PURI,
PURI

SENIOR CIVIL JUDGE-CUM-A.S. J. ,
G.UI)AYAGIRI

CHIEF JUDICIAL MAGISTRATE
KEONJHAR

BINOD BE}IARI SAHOO

CHiTrARANJAN MISHRA
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SI
No

33

34

35

36

37

38

39

40

41

42

43

44

45

46

47

48

49

Acknowledgement
Number

DJL2202400006

DJL2202400029

DJL2202400055

DJL2202400033

DJL220240005 1

DJL2202400069

DJL2202400080

DJL2202400057

DJL2202400026

DJL2202400064

DJL2202400082

DJL2202400027

DJL2202400024

DJL2202400030

DJL2202400076

DJL2202400023

DJL2202400063

Roll
No.

L033

L034

L035

L036

L037

L038

L039

L040

L04 1

L042

L043

L044

L045

L046

L047

L048

L049

Name of the OfFrcer

INDIRA PRIYADARSHINI

JANAK ROUT

JANMnJAYA DAS

EJIBANANANDA PADIIY

KAMALA KANTA ROUT

KAMALAKANTA NAYAK

LOPAMUDRA MALLA

LOPAMUDRA PANDA

MALAYA KUMAR PRADHAN

MANAS KUMAR PANDA

MEENAKSHEE PRIYADARSINEE

MUSARRAT ZAHIN

NAROTFAM SETHY

NIBEDITA PANDA

NIFLAR RANJAN LENKA

NIHAR RANJAN SAHOO

NIRANJAN PATRA

Designation and Present
Place of Posting

CHIEF JUDICIAL MAGISTRATE, ANGUL

CHIEF JUDICIAL MAGISTRATE,
BALASORE

CIVIL JUDGE SENIOR DIVISION
ODAGAON, NAYAGARH

OFFICER ON SPECIAL DUTY,
ESTABLISHMENT OF HIGHCOURT OF

ODISHA, HIGHCOURT OF ODISHA

SECRETARY, DISTRICT LEGEAL
SERVICES AUTHORITY, BARGARH

SECRETARY, DISTRICT LEGAL SERVICES
AUTHORITY, ANGUL, ANGUL

CHIEF JUDICIAL MAGISTRATE, cuTrACK

CIVIL JUDGE ( SENIOR DIVISION) ( LR &
LTV), ANGUL

crvil JUDGE SENIOR DIVISION-CUM-
ASSISTANT SESSIONS JUDGE, SALIPUR,
cuTrACK

SENIOR CIVIL JUDGE(LR & LTV),
BALASORE, BALASORE

PRESIDING OFFICER, LABOUR COURT,
BHUBANESWAR, BHUBANESWAR

SR CIVIL JUDGE, KHURDA AT
BHUBANESWAR

CHIEF JUDICIAL MAGISTRATE, GAJAPATI,
PARALAKHEMUNDI ,
PARALAKHEMUNDI,GAJAPATI

C.J.M, BHADRAK

REGISTRAR, CIVIL & SESSIONS COURTS,
SAMBALPUR, SAMBALPUR

REGISTRAR,CIVIL
COURTS ,MAYURBHANJ,BARIPADA,
MAYURBHANJ, BARIPADA

CIVIL JUDGE SENIOR DIVISION
BARIPADA
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Sl
No

50

51

52

53

54

55

56

Acknowledgement
Number

DJL22024000 12

DJL22024000 18

DJL2202400052

DJL2202400028

DJL220240002 1

DJL2202400056

DJL2202400049

Roll
No.

L050

L05 1

L052

L053

L054

L055

L056

Name of the Offlcer

PADMALOCHAN BADAJENA

PRADIP KUMAR PRADHAN

PRASANNA KUMAR BEHERA

PRASANTA KUMAR BEHERA

PRAVURAM DAS ADHIKARI

PRITISH KUMAR ROUTRAY

PRIYARANJAN BARIK

Designation and Present
Place of Posting

REGISTRAR CIVIL COURTS, BERHAMPUR

CHIEF JUDICIAL MAGISTRATE, GANJAM
AT BERHAMPUR

REGISTRAR, PARALAK] EMUNDI
PARALAKHEMUNDI, GAJAPATI

CHIEF JUDICIAL MAGISTRATE, DEOGARH

PRESIDING OFFICER, LABOUR COURT,
JEYPORE , KORAPUT

CIVIL JUDGE (SR.DIVN)-CUM-ASST.
SESSIONS JUDGE, CHAMPUA

CHIEF JUDICIAL MAGISTRATE, BARGARH

SECRETARY,DISTRICT LEGAL SERVICES

I AUTHORITY,MAYURBHANJ,BARIPAD A,
MAWRBHANJ,BARIPAD A

PRESIDING OFFICER, LABOUR COURT,
SAMBALPUR, SAMBALPUR

CHIEF JUDICIAL MAGISTRATE,
BHAWANIPATNA, KALAHANDI ,
BHAWANIPATNA

SPECIAL OFFICER (ADMINISTRATION),
HIGH COURT OF ORISSA, cuTrACK

SENIOR CIVIL JUDGE (WOMEN'S COURT),
JHARSUGUDA

CHIEF JUDICIAL MAGISTRATE,
SAMBALPUR, SAMBALPUR

mM, JEYPORE, KORAPUT

SENIOR CIVIL JUDGE, PARALAKHEMUNDI

CHIEF JUDICIAL MAGISTRATE, KHURDA

CHIEF JUDICIAL MAGISTRATE,
KENDRAPARA

57 1 DJL2202400068 1 L057 IPUNNAM JENA

58

59

60

61

62

63

64

65

66

DJL2202400070

DJL2202400047

DJL22024000 14

DJL220240003 1

DJL2202400009

DJL2202400038

DJL2202400036

DJL2202400043

DJL2202400007

L058

L059

L060

L06 1

L062

L063

L064

L065

L066

RAGHU NANDAN DAS

RAJIB LOCHAN SAHU

RAMAKANTA MOI-IANTY

S. SUBHALAXMI

SABITRI NAYAK

SANGHAMITRA DASH

SANTOSH KUMAR AGRAWAI,A

SARAT KUMAR JENA

SARITA MOHANW
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Roll
No.

L067

L068

IJ069

L070

L07 1

L072

L073

L074

L075

L076

L077

L078

L079

L080

L08 1

L082

L083

Sl
No

67

68

69

70

71

72

73

74

75

76

77

78

79

80

81

82

83

Acknowledgement
Number

DJL22024000 13

DJL2202400078

DJL2202400075

DJL2202400039

DJL2202400073

DJL22024000 1 1

DJL2202400072

DJL22024000 16

DJL2202400003

DJL220240004 1

DJL2202400074

DJL220240000 1

DJL2202400022

DJL2202400048

DJL2202400042

DJL2202400032

DJL2202400054

Name of the OfFrcer

SARMISTHA DASH

•#q#i'PlbJ•JL6••=J•q•rAZ U•J•J•••b JIb A VbPq++A••

Place of Posting

SECOND ADDITIONAL SENIOR CIVIL
JUDGE, BERIIAMPUR, GANJAM

CIVIL JUDGE(SR. DIV.), BHADRAK

JUDGE SENIOR DIVISION, JAJPURCIVII

CHIEF JUDICIAL MAGISTRATE,
NABARANGPUR

CIVIL JUDGE ( SENIOR DIVISION), ANGUL

SENIOR CIVIL JUDGE, JIIARSUGUDA

REGISTRAR CIVIL COURTS-CUM- ASST.

SESSIONS JUDGE, SUNDARGARH

CHIEF JUDICIAL MAGISTRATE,
NAYAGARH

REGISTRAR, CIVIL COURTS, KEONJHAR

CIVIL JUDGE (SENIOR DIVISION)-CUM-
ASJ-CUM-JMFC, BANKI

CIVIL JUDGE SENIOR DIVISION,
BHAWANIPATNA,
BHAWANIPATNA,KAT.AHANDI

CHIEF JUDICIAL MAGISTRATE
SUNDARGARH

CHIEF JUDICIAL MAGISTRATE, BALANGIR

CIVIL JUDGE(SENIOR DIVISION), BISSAM
cuTrACK

CHIEF JUDICIAL MAGISTRATI
J11ARSUGUDA

CML JUDGE ( SENIOR DrvisioN)-CUM-
IA.s.J, (WOMEN'S COURT),
JAGATSINGHPUR

CIVIL JUDGE SENIOR DIVISION
( WOMEN'S COURT), NAYAGARH
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